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OFFICE OF THE PRINCIPAL DISTRICT‘& SESSIONS JUDGE_(HEADQUAR'I§'ERS)
11s HAZARI COURT: DELHI

No. Q2555) I -—'5i Oi 2flJOTP/Gaz./2023 Dated, Delhi the_l_L 
As directed copy of letter no. DJA/Trg./M5-07/Mental Health/1690-2023/1852 dated 19.04.23

received from the Delhi Judicial4Acaclemy, Dwarka, New Delhi, forwarded for information and necessary
action to :-
1. The Concerned Judicial Officers of Central District, Tis Hazari Court, Delhi (as per list

attached with the letter as Annexure 'A',.
. The CMM, Centiel District, Tis Hazari Courts, Delhi.

The PS to Ld. Principal District & Sessions Judge (HQs), Delhi.
The Branch In-charge, Facilitation Centre, Tis Hazari Court, Delhi.

__,5./ The Website Committee, English/Hindi, Tis Hazari Court, Delhi.
6. The LAYERS for uploading the same.
7. The Blanch In-charge, Pool Car Section, Tis Hazri Courts, Delhi.

I yeatgiw
(Kave ' Baw J )

District Judge (Commercial Court)-07
Officer In-charge Judicial Branch, Cential

for Principal District & Sessions Judge(HQs)
Tis Hazari Court, Delhi.
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Nomination List for

Annexure 'A'

Orientation Course on the Mental Healtlicare Act, 2017 & Related Issues
for CM Ms, ACMMs & MMs (including all i.e. General /Mahila Court / NI Act/

Reliever) (1/4‘“ oftotal Strength)
OI]

26"‘ May, 2023
Sl.
\l0 Name oi‘ Officer Present Posting No Civil/Police Pl ofpost.

District ace mg
Shirisli Agganval CMM North-East KKD

ru Shivani Chaulian CMM South-East Saket
'.»-I Ajay Nagar ACMM North-West Rohini
4.. Anurag Dass ACMM 2 Central _ THC
'-II Vidhi Gupta Anzind ACMM l l Rouse Avenue
6 Aashish Gupta ACMM North-East KKD
7 Neeti Suri Mishra ACMM North Rohini
8 Deepak Kumar-ll ACMM—<:u|u—ACJ 2 Rouse Avenue
9 . T. Priyadarsliini ACMM South Saketlit Vivek Bemwal MM (N! AC!) Digital Court West THC

1 I Pmnav Joshi MM L.-I North Rohinj
I2 Jyoti Maheshwari MM (Mahila Court) -Q Central THC
13 Sidclhzmt Sihag MM IQ South-West Dwarka
I-l Vaibhav Chaurasia MM 4‘- North-West Rohini
I5 Naina Gupta MM (NI Act) Digital Court _. Central ~ THC
l6 Ms. Mansi Malik w North-West Rohini i
17 Renu Chauclhary ,_. North~East KKD
18 A_ia_v Singh Pnrihar

| MM
MM (l\/Iahila Court)

MM um North-West Rohini
I‘) . Vipul Sandwar MM IQ North-East KKD
Z0 Swayain Sidrlha Tl'lpZlIiI_\' MM (Mahjla Court) South-West Dwarka
Ii Dc\ (‘lizuicll1zir_\ ‘ MM \l Shahtlara KKD1'1 Krauka Clianirvecli MM J‘- South-West Dwarka
11 Shashank Nandun Bhali MM (N1 Act) Ov South-West Dwarka
Ll Nidlii Singh MM (Mahila Court) nu South-East Saket
Ii Vikas Maclaan MM (NI Act) ortli-West Rohini
16 Niclhi Baln MM (NI Act) Digital Coun KKD2'7 Nidltish Kuiuar Meena - MM (NI Act) Digital Court L-J South West Dwarka
28 Raghav Shanna MM (NI Act) Digital Court I...»

N
North-East

South-East Saket
Z9 Ms. Ncetika Kapoor MM (Mahila Court) West
'11] Snrblli | MM (Maliila Court) I kl South-West

THC
Dwarka31 Abliinar Alilawai MM (N1 Ac!) ru Dwarka

31 . Deekshu Seilti MM Lu

l South-West
l South-West Dwarka33 Pankaj Rai MM (NI Act) ,i RouscAvenue ,‘3-l Mr. Ompal Shokeen MM (NI Act) -K West THC35 Mr. Rahul Jain MM (NI Act) J; South-West Dwarka36 Ms. Sivaii Gupta-II MM vi North Rohini37 Mr, Aviral Shukla MM ui South Saket38 Ms. Priya Janghu Municipal Magistrate South-West DwarkaT‘) Anam Rais Khan MM (NI Act) Rouse Avenuein Szilul Guplzi MM (NI Act) Digital Court l South-West Dwarka41 Sliirangi \'_\as l MM (Mahila Court) 2 New Delhi PHC
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Sl.
N0 Name 0i'Ol'l'icc1* Present Posting No CM,” Pfmce Place of Post

District ing
42 Saurabh Goya! MM (NI Act) Digital Court I South Saket43 Anamika MM 6 New Delhi | PHC IKanika Jain MM (Mahila Court) North-West RohiniDeepakshi Rana MM O0 Shahdara KKD

4-I
-IS
46 Nitesh Goel MM Ln South-West Dwarka47 Kritika Jain MM (Manila Coun) J; South-West Dwarka48 Isra Zaidi MM (Mahila Court) K! Shahdara KKD-I9 Snehil Shanna MM 00 South-East Saket50 Chakita Srivastava MM ,_. Shahdara I KKD51 Chatinder Singh MM \l Central THC52 Mr. I-Iimanslm Tanwar MM ,_. Sake! I53 Devanshi Jannleja MM N

South-East |
West THC54 Vijayshree Rathore MM O'\ South~East Saket55 Mr. Harshal Negi MM Actl uv Dwarka56 Yashcleep Chahal

(NI
MM )_l

South-West
N w Delhi PHCS7 Rashi Raheja MM (Mahila Court) IQ

e
South Sake!58 Nidhi Cllitkara MM (Mahila Court) N) North Ruhini5‘) Himanshi Tyagi MM w East KKD60 ShazadiHalln1a Sacliya MM (Mahila Court) M East I KKD61 Neha Goel MM (NI Act)

I
I

id Central THC62 l-Ialjot Singh MM (NI Act) Digital Court b-4 New Delhi I PHC I63 I Shagun MM I -B West THC
64 Mr. Karzmbir Singh MM (NI Act) u- West THC
65 Meena Chauhan MM 00 Central THC66 Kawal Singh MM (NI Act) I.» South Sake!67 Rohit Kumzlr MM (NI Act) Digital Court IQ South Sakel68 Moksha Bains MM (NI Act) U1 South-East Saket69 Atjun Kirar MM -B Central THC70 Divya Singh MM (Reliever) I South-West t Dwarka


